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(a) whether a decision has been 
takeo to build four more rf"actors; add 

(b) if so" whe, her Government will 
consider settmg up one reactor at 

Koedankulam ia TlruoelveH district 
because of its proximity to Tuticorin 
Heavy Water Plant and also that thIs 
site had earlier been selected by a Dclne I 
of tecbn ical experts for the pu ~pos~ ? 

THE MINISTER OF STATE IN 
THE MtNISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVE
LOPMENT" ATOMIC ENEROY"SPACE . 
~ND ELECTRONICS (SHRI SHIVRAJ 
V. PATIt..) : (a) Yes, Sir. 

( .. ) Koodaokulam is one of the sites 
in the Southern rei IOn examined by tbe 
Site Selection Com l1i t tee COD!tituted 
by the Department of Atomic BDerIY. 
The report of the Site Selection Com
mittee for the Southern Electricity 
Region is under examination of the 
Government 

~ No~ of small scale and artisan uni ts 
set up from 1978·19 to 1982-83 

No. of units set up in rural areas 

Total Additional Employment generated 

Employment generated in rural areas 

(b) Question does not arise. 

Sick Indo.tries 

204. SHRI SAIFUDDIN CHOW .. 
DHURY : Will the Minister of INDUS
TRY AND COMPANY AFFAIRS be 
pleased to state : 

(a) bow many bi, aDd small indus
tries are sick in the country I State-wise; 

(b) the main realODS for their 

sicknell; and 

(.) the Government's thinking to 
roopen those industrics ? 

Contribution of District Jndulttiee 
Centres io Setting up Industries in 

Rural Arf»a~ 

203 SHRI K T. KOSALRAM . 
Will tbe Mi~ ister of IND USTR Y AND 
COMPANY AFFAIRS be pleased to 
state: • 

(a) ~bether it is a fdct that the 
District Industries Centres bave not 
SlDce their inception contnbuted any
thing substantial in setting up industries 
in rUTal areas; and 

(b) 11 iO, the steps beJog taken to 
revitali.e the Diltrict Industries Centro. 
in the country ? 

THE MINISTER OF STATE IN 
THE MI~ISTRY OF INDUSTRY AND 
COMPANY AFFA[RS (SHRI ARIF 
MOHAMMAD KHAN) : (d) No, Sir. 
Th. contnbutioD of the Dlstri.t Indue
tries Centre in setting up iadu!trie~ in 
rural areas hal been Quite lubltantial 
since their inception in 191'-'9 as 
indicated beloW: 

11,95,764 

8,72..381 

38,i6,093 

23,89,694 

.THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRl ARIF 
MOHAMMAD KHAN) : (a) Data on 
sick industrial units assisted by Banks 
are beinl collected by the Reserve Bank 
of India as per the definition -of sickness 
adopted by It. Latest av~ilable Stato
wile d,ta 08 Larae and Sma1J Scale 
Sick industrial units as furnished by 
the R.eserve Bank of India are .hOWD 

in the enclOied statemont. 

(b) A number of (:aUS., both 
internal and el'temal, often opecatiaa 
in combinatioD" have boen roaponsible 
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for industrial sickness in India. Some 
of the principal causes of mdustrial 
sickness are faulty planning" manage
ment deficieo'Cies" inefficient financial 
control" diversion of resources, inade
quate attenti(.\n to R&D, obsolesence of 
teebnologyand machinery, poor indus· 
trial relations, shift in demand, shortage 
of raw materials and other inputs and 
infrastructural constraints. 

(c) Government bave annoanced 
certain policy moasures for guidance of 
Central Ministries. State Governments 
and Financial Institutions to deal with 
industrial sickness. Salient features of 
tbe auidelines are as below : 

(i) The Administrative Ministries 
in the Central Government will 
havo specific responsibility for 
prevention and remedial action 
in relation to sickness in 
industrial sector WIthin their 
respective cbllrge. They win 
have a Central role in monitor
ing sllo!koess and coordinating 
action for r~ival and reha
bilitatioD of sick units In 
suitable cases they will also 
establish Standing Committees 
for major industrial sectors 
where sickness is wide sproad. 

(ij) The financial Institutions will 
strengthen tbe monitorins sys
tem so tbat it is possible to 
take timely correct jve action 
to prevent incipient sickness. 
They will obtain periodical 
returns from tbe assisted units 
and from the Directors Domina
ted by tbern 011 tbo Board! of 
lucb uDits. These will be 
analysed by Iodastrial Develop
ment Bank of India and· resultl 
of tbe 8DalJ'Sis conveyed to the 
fiDancial in ;titutioDl cODO.med 
and tbo Govcm~nt. 

(iii) The Financial IDa titatioos aad 
Banks will initiat. Doccssary 
corrective action for sick or 
jaejpiont sick units based 00 a 
dia,nostic .. tad,. In case of 
~owiD. siclaacal. the fiaanoial 

(iv) -

institutions will also cODsider 
assumption of management 
responsibility where they are 
confident of restoring a unit to 
healtb. The Ministry of 
Finance will issue suitable 
auidelines for take over of 
management. 

Where the Banks and Finaocial 
In ,ti tutions are unable to pre
vent sickness or eD~ure revival 
of a sick unit, they will deal 
with tbeir outstandhia duos to 
the unit in accordance with the 
normal banking procedures. 
HoWever, before doina 10, the,. 
will report tbe matter to tbtP 
Central Govorameot who will 
decide whether the unit should 
be nationalised or whether 
aDY other alternative including 
worker'ts participation in tbe 
manaaement can revive tbe 
undertakina· 

(v) Where it IS decidod to nationa
liso tbe undertakings" it. 
management may bo 'taken over 
under the provisions pf tbo' 
Industries (Development end 
Rogulation) Act, J 951, for. 
period of six mODths to onable 
the Government to t ate neces
sary steps for Dationalisation. 

(vi) The industrial uodertakiDls 
presently being manllged ander 
tbo provisions of the Industrios 
(Development and R.egulation) 
Act, 1951, will also be dealt 
with in accordance with Jbo 
above principles. It will be 
decided if the undertakinas are 
to be D.4 t ionalised or any other 
alternatives can provide a solu
tion. If none of the alternatives 
are considered feasible, tbo 
Government may consider de
notificatioD of the units, in 
which eveDt the Banks and 
Financial Institutions will deal 
witb their out.tandin. daea to 
tho undcrtakiDls in accordance 
with the Dormal baDki.1 
procedure •• 
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Statement 

Large Sick Units & Sick Units 
(a. at the end of (as at the end of 

lune, 1983 (Prov.) December, 1~a2) 

State/Union No. of Units No. of Units 
Territory 

West Bengal 108 11,201 . 
Mabarasbtra 92 5,910 

Uttar Pradesh ~4 6,771 

Gujarat 42 2,564 

Tamil Nadu 40 8,111 

Karnataka 27 4,094 

Andhra Pradesh 17 4,595 

Madhya Pradesh 20 J .197 

Korala l' 1,238 

Bihar 13 2,504 

Haryana 9 1,107 

Rajasthan 7 689 

Goa 5 133 

Orissa 3 1.438 

Punjab 4 1,085 

Assam 2 2,565 

Delhi 2 1,326 

Pond icherry 489 

Himachal Pradesh 193 

Jammu & Kashmir 449 

Cbandigarh 77 

Manipur 38S 

Melbalaya 176 

Naaa1snd SI 

Tripura 177 

Dadar I Nagar Haveli 2 

Andaman & Nicobar 22 

Mizoram 2 

4.3 58,'49 




